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Givil Appeal No(s). 3879/2013

UOI.& ORS. Appel | ant ('s)
VERSUS

G S. GREWAL Respondent s(s)

(Wth Ofice Report)

Date : 22/05/2014 These appeal was called on for hearing today

CORAM : HON BLE DR. JUSTI CE B. S. CHAUHAN

HON BLE MR JUSTICE A K. SIKRI
[ VACATI ON BENCH}

For Appellant(s) K. Radhakri shnan, Sr. Adv.
T. A Khan, Adv.
Ki ran Bhardwaj, Adv. For

B. V. Bal randas, Adv.

SFSS

For Respondent (s) Captain K. S. Bhatti, Adv.
V. Mhana , Adv.
Pri khshyat Singh, Adv.

Sonam Si ngh, Adv.

FY58

UPON hearing the counsel the Court namde the follow ng

ORDER
Argunments concl uded
Judgment reserved.
( PARDEEP KUMAR) (M'S NEQ)

AR- cum PS Assi stant Regi strar



